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CALLING ATTENTION TO MATTER OF
URGENT PUBLIC IMPORTANCE

REPORTED SaLE OF GinLs Frox
KepaLa 1v EUROPE

st far AW gy (el @=_T) :
ey wEtew, § afqsmAty Sw-AgE
& frafafea faea & aic dXfussm
Wt 1 saa famwan § X s wT@r
it at i os amm

aorq fegfrat (79) a3 3 faw
T qun AW & T Wi § g9 F;
wefedl &t wrdr ge A slag ol
AR v & foqw g gr@
T T FEAE

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : Sir,
a question had been raised in this House
in 1968 in regard to the treatment meted out
to Indian girls from Kerala, working as
nurses in Federal Republic cf Germany.
Inquiries were made through our Embassy
as well as the Government of Kerala,
it was found that up to 1968, about 262 girls
had gone to Federal Republic of Germany
to be trained as ourses and that they
were generally satisfied with their condi-
tions of training and living.% The Govern-
ment of Kerala had then made inquiries from
the parents of the girls who had gone abroad
and found that no complaints were being
made. In pursuance of another question,
notice of which was received about a year
ago, that some girls from Kerala were being
sent abroad for initiation as nunms, after
making some payments to their parents,
inquiries were again made but nothing speci-
fic came to notice. Government view with cons
cern the latest reports and a comprehensive in-
quiry has been undertaken by our agencies in
India and abroad. The Government of Kerala
have also been requested to undertake similar
inquiries. On the basis of these inquiries,
such remedial action as may be found neces-
sary will be undertaken and the resulis of
the inquiries as well as the action taken will
be placed before the House in due course,
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S wTT WS g g AW WY 58
wefral fadell M w a@ A s &
AT ¥ A ¥aw W WA 0Ty AR
AT & WA ) oadE@ gFET W F
9 W AU 9T T I EEA AV
M PG &) gL WA FW A
g wefeai g9 matw & i af § )
forr awg & Tt ¥om @ SEE dredl
o B @E g3 F FArAT AN FS wA
T &1 o Aw g

ag wgr Aar § 5 3 aoet weif & o
gt ey grax gt w
sfaq ot 21 qg Wt wgrowar & fe 2
AR Corewt AT &fear a1 F famey fafan
T @ &) afe § il & ;efeat §0
A ¥ Wrag vy & saver vt § fegla
ifew @ g fewr v e
Xar it @ @, AN o1 wvAd A g
@EET WET AAT FT g1 @9 @ G’r
A @ &1 AW TAN FT AR
BILIT IS F 61 T A1 A4T § | ATE
§ waray agfal aEA< § 1 AN geraAl
gedit faang v R, gar s & @
FH S A famr Mg wawd
AR &g fearoar &1 & sgm femg
JaEE @ & dradt odt & ffoem e
Falx gadasr @We g | § & §@AT
AEAT E WETE & OF dnifes s #70
QF ¥ orq 7 fovear 39 & g 0 @ g
wefwat § oY arada gé, ot EEA I
T1, FEAaEEr g1 I Rz FT
Qg

“To go abroad is alluring and that too

by aeroplane. Then there is always the

promise that they will return to India
after some time as full fledged nuns.

So there is no shortage of girls who are

willing to go to Rome to become nuns,

But 1 would like to consider the follow-

ing points concerning the girls themsel-

ves. The majority of them have not
passed even SSLC. It looks to me that
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[ $az s qw]
a good many of them have not even
reached maturity. I say this having in
mind the importance, physically and
psychologically, the stage of the attain-
ment of maturity has for girls. Many
of them come from family surroundings
where they seem to have thought that
going abroad would be.a good solution
to their problems. So, there is no won-
der that the parents permitted them. |If
these girls had educational qualifica-
tions, if they had the age and maturity
to take the decision about life and not
merely be enamoured by the prospects of
going abroad, and if they had an inkling
of the sort of life they are to expect in
that part of theworld, I am perfectly
sure that practically none of them would
have left their homes inspite of what-
ever difficulties they had to put up with
at home."”

g ey e i wafd
A 17a 1IBam A IWH Fgl
T vt @ WAy A faedt s
Fag amwr w1 s wEW & F@mw
ag g SEw ¥ R, faegw www W
gt | e ag & T S=aT TRl # ATe-
a9 FIAT ST FT IAHT 29 FFaraav g
7g % & f5 & Qo e WA § AR
g ¥ F, fRfedi 3 fpgema A
oY AT AT § IO w2 N AT Fg § AT
agl or w1 ¥ar w31 o I wavioee
g, @t faedt gheff, weez g, A=

g, wfgamd gt av gen wad #1f s
7@ qear ¢, @ & guw wwar ovfE Fow
FT QA ATE AT §1 TFA §, T8 WEL
o Ewdl § 1 A SA-eR
wzfwat 1 aw 3@ 5 T F w1 aq
FAEET QT & ? WAfqgew & Fw
FTATAT AT @Y § | I Fgy avan ¢ fe agl
e B T g | agt Aw Q1 ag g
¥ FAT AT gad LI Awa S
sa w1 v ag gar § fr oawd wiw
w1, GG HTFH F@T, W TG
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FE B I ®W AT | 9T KT A
7 ¥ A FE g I ¥ FT4T A
I q@ & FW o . faa agfeat
o a3 srefat #c @ da A E
T FOA SvET g AT IA FA & fau
T ggf & & amr e 1

ag Wl wgr avan R fw agf @ wew
gV o Aw qt § ¥fea dfew &t
W, shifes sm @& qer ¥ A9
AN A g g s 38 M-
fes gefem § ot @ wxfedi #t 5w
FA & fog srmar rar g

A qF g qgAT NgAT § | ug wa
g fTad aomd At § &
FTHT ¥ AT a2 1 & ga fermr | 3@
®1 o Y fear wav | ag 9@ W W
¥ qra @ T | I @ o ge fer
AR T W RIE -

"*My dear younger sister,

None of you should hereafter get
ready to come to Europe. After all, we
are trapped. 1f only you see the pockets
(of those priests who betrayed us)
getting filled, today we are tasting those
sugary words that have fallen from their
mouths.™

MR. SPEAKER : Please ask a question;
do not iodulge in debate. Do not distcrt
the procedure all the time.

SHRI N. SREEKANTAN NAIR (Quilon):
Sir, this is an important matter, We are
much concerned in this issue. Of course,
we are prepared to serve, we are prepared to
sweep even the rooms of anybody, but not
this kind of work. During all the three five
year Plans, the Government has not done
anything. No industries have been started. So,
we are going there only to carn. (Interruption)

St AT TR T : AWH WGIET Tg
qIL A H o FT qa™ &, R -
Ay FTEaw g § 1 OF w=HT W 6500
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Tt A @ gere Tre 9w & faan
oTaT & st &=t #aw 1500 ghv R
UF a<F & fFaar Aw AT e @)
®E w1 AmaT FeAw faw FT g
a@ A Gar gyl omar 8, W H A
Anar g1

smysgmifrgendi g1 gD
T 2 dfeww ¥ 3y Fopedz s el
figar &, 9% AAWq FAT & T TG wAAA
¢ fr oz o gufan fewt | g2 @ @
FITL FAT gE F fzar § 1 gowr wawa
ar g fe sl amfam g fwas
TEAE W€ § , U ATC WAl HGIRA & AT
AT 1 FE Al ¥ AW AT W
TR A g Wl fFg MUy 1 T AT
szt & fr vl ® 5o At P
Iq ag TIWelad TEaTad w40 | 98
I agd & wAE § ) gg T Fefee
g &) AwAw saifes faée ot
FAAFT § BIAT §, SW A Ig HA™ 7
TE9 IST 4T | ITF AT AW & OF QT
F frwrar | ax o= I LA feed
an @ €1 ¥feT g A Waw A
F01 Y ? g a7 soRfer gawEwd
Tt gl &1 ?

Fag it arm srgan § A =diw &
e qreqiE #ai fagr may ? § wefeat @
afes ot 781 ff 1| st W gET s
IAIE §F ATHIT qT A AEAT A
FRE Farm ¥ qgdww @ awAr
oM avg g wEl o Ay &1 e
wgl ag @l a% weE @ | arfeRd
A A Al AT qeNE W A g
T & g 1 g e $a 2 ey ?

oY g7t avar @A &) qrEE 9T 9,
[ HY aar, wdi avar, @S Y gaAv !
T 8 1 AT qOeTT A Fq1 Agi A ¢

Europe (C. 4.)
€ & Ay wdz ¥dww #9 feav m ?
ag Ty fom & qva Ay ? soe g A
smeed gi £ & sy o € S o
¥ et H gt agt 7 ofew 7 gk T
& amit forar faa aw fiefowe | 7 7@
o fefoo 1+ ot qqrd aieg 1 g€
A T 2 ¥ fw 7F IAw A -
fire % @zt qord 1 afefrde 2 o oW
faar 1 ag 7@l st $3 g ?

ot 7ot § et adf ar Sad
ITH AN FTA 4T v gy o
e qret ava @ | IS, T W2 FAE
¥ ST ) AT g e A sl )
F1g 9T AT F qlg W AT B TG
fear s &% alx o @ vk f
FIE TEF! TG S aIAW WE W@
U @1 @ &, S g W an
Tt @ RN AT F A H
FaT 479 &1 Gz Al qa@T ?

fafeama fawmrdior w1 T& @ ,
37 & @ w0 v Y gricl srqertaT
wr 1 14 e fafemm famrder ol
Iwe ofefads & a9g ¥ aw & freer
M E 1 g 7@t 6,326 grtw ffewa
froms & 1T w1 9T 200 F0g wwAT
grEmr aT s ) faferma fremdor
) fegars 7 & fag ow &1 Sg 0T
frgeart @ @, s & fag aowre v
e

Hat 7y ¥ 7@y ¢ % 9g warad
01 | 98 TR | TENAE gl §T
awdt § A dfewA aff &2 wwa R A
A s3@r g fE @t ao arfe & AfTA
ag grwrad it arfgd i gk frwew
¥ qIq, OF-UF TEH! F q1G AaTA FF,
I ¥ FI-AGWH ¥, TEqAT SNAT A
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[+t a1 wwr =)
fe & stadett g€ & av 41

wrag g e

Yy
ggam g d frewmre st gg
(wrwem) 7 saar #§ Feer &

SHRIMATL TARKESHWARI SINHA
(Barh) : Thisis not Proper. Mr Gupta must
talk with a certain restraint . (Interruptions)

_SHR.I VASUDEVAN NAIR (Pecrmade) :
Tlns‘ kind of thing should not go on record.
He is speaking non-sense. We have got some

self-respect. He should withdraw it.
(Interruplions)

MR. SPEAKER : [ am not going to allow
this.  (Interruptions)

SHRI KANWAR LAL GUPTA : If any-
body thinks that [ am casting any aspersion
on ladies, [ am prepared to withdraw it. 1
have absolutely no such intentipn,

MR. SPEAKER : As | said this morning,
this will be only a fact finding statement by
the Minister, because we are not very certain
about the whole position. Our own daughters
are jovolved in this. We are not sure of any
position. Even if there are remote reflections,
I'donot think itis desirable uniess we are
sure of the position. You should be very
much restrained in your observation. [ am
not going to allow that observation to be on
the record.

ot eT A g c avfax ¥ F oy
s SrgE § e smew fafeee @
TagE AR TR A

it FEATY T A (W) < s
wgrRa, @ 1968 ¥ g ware fear
o1 HIT GO A AT ¥ q@avar varar
¥ fz vrwimm oo fagn sfee | afes
T T &1 U AT A g W
farger i i &
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MR. SPEAKER : I t hink we should obser-
ve full restraint in this discussion.

SHRI SWARAN SINGH : I am fully
conscious of the delicate nature of this ques-
tion and it is for this reason that 1 will tryto
confine myself to the specific questions that
have been put. In fairness to the House, I
must give this information that it was for the
first time in the Sunday Times of London on
August 23, 1970 that reports to this effect
appeared. This has been quoted by my
friend, Mr. Kanwar Lal Gupta, in which it
was mentioned that they had uncovered cases
of at least three girls in the Italian Convents
who had suffered nervous breakdown because
of home sickness, etc.

Ia the newspaper of 25th August,
1970 that is, two days later, denials have
appeared of the contentions made in the
Sunday Times from various quarters, including
the Vatican, the Archbishop of Trevandrum.
the Archbishop of Ernakulam and others...
{ Interruption).

It is stated that the story in the Sunday
Times owes its origin to two feuding members
of the clergy in Kerala, Father Sebastian
Valiyal of of Palai and father Cyriac Puttem-
pura. The former accussed the latter of
procuring girls for convents in Europe. After
18 months of investigation the Vatican is repor-
ted to have issued a stalement last July
clearing Father Puthenpura of the charge.
In this background we have to view whatever
might appear in the newspapers with a
certain degree of caution.

Coming 10 the specific question that he has
put, he asked, that if we knew for several years
why we did not make inguiries earlier.
Inquiries were made carlier and 1 have stated
in my reply that nothing fishy was discovered.

The second question he asked was why was
a passport for study issued. The House is, no
doubt, aware that the present rules for issuing
passports are very liberal and it is only in
very exceptional cases, laid down by the Act
of Parliament, that we can refuse the issue of
a passport.

The third question was whether any money
has passed. 1 have said that because this

*+*Expunged as ordered by the Chair.
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matter has been raised here, it has also appea-
red in the foreign press and the honour of
our womanhood is involved, we will make
all possible inquiries. But let us not make it
religious ‘ssue.

SHRI KANWAR LAL GUPTA : Who is
making it a religious issue ?

SHRI SWARAN SINGH : You are
making it a religious issue; the Jana Sangh is
making it a religious issue,

SHRI BAL RAJ MADHOK (South
Dethi) : Your communal feeling comes out
every time.

SHRI KANWAR LAL GUPTA : I have
neéver raised any communal issue. This isa
national issue. You are making it a communal
issue.

SHRI SWARAN SINGH : Shri Kanwar
Lal Gupta should have been sobered by the
reaction that he created among Kerala
Members. The Jana Sangh should be sober
enough... (Interruption). | do not give way......
(Interruption)

SHRI BAL RAJ MADHOK : Whatever
Shri Kanwar Lal Gupta has said, he never
made it a communal issue. It is only in the
Communal mind of the Minister. His words
are casting an aspersion... (Interruption)

SHRI SWARAN SINGH : I will not give
way...(Interruption)

~ SHRI BAL RAJ MADHOK : ......not
only on Shri Kanwar Lal Gupta but on the
whole party. He should withdraw his words
vesuns (Frterruption)

SHRI JAGANNATH RAO JOSHI : The
Country's honour is invoived... (Inferruption)

SHRI SWARAN SINGH : | do not give
way...(Interruption)

SHRI BAL RAJ MADHOK : Look at
the record. What did Shri Kanwar Lal Gupta
say which had any communal taint ? you find
that eut,
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SHRI SWARAN SINGH:1 Will find
Out.  You put a supplementary question...
(Interruption)

SHRI BAL RAJ MADHOK : It is very
wrong and very unfair on your part.

SHRI SWARAN SINGH: The other
question that he asked was about the money
part. I have said that on that I have no
information buUt we will make Inquiries. if
it is proved, it is very serious.

Fourthly, he said whether they have gone
there on their own accord, according to the
inquiries made so far, they were grown up
girls and there is nothing to show that any
coercion, inducement or force was used.

The fifth question was the general question
about the foreign Christian missionaries. This
is a question which does not arise out of
this. [ do not see why season and out of season
he should raise an issue which has been
discimsed on several occasions and about
which our position has been made clear.

As to what should be the agency of
inquiry, no agency is barred. We will surely
use all our resources of investigation in Order
to arrive at the truth. But T would again
appeal to hon. Members if I have offended
them, it was Dot my intention that while mak-
ing such statements or putting these questions
one should be very cautious of the religious
susceptibilities of all people, particularly so
of the Christian minorities. it is very wrong
for anybody to import a taint in this and thus
worsen the situation. That is not proper......
(Inserrpution)

SHRI KANWAR LAL GUPTA: On a
point of order, Sir.

SHRI SURENDRANATH DWIVEDY
(Kendrapara): May I request you to stop any-
body from putting questions on this matter
since the whole atmosphere is vitiated by the
sort of problems raised in this question 7 The
country was exercised by the problem but the
twist given to the problem, I do not think,
adds to the prestige of this nation. 1 would
request you to stop further questions .,
(Interruption)
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W WA W™ TR : qvaa wged, i
A qE A fr # few o T
sty forw & I [ A ?

SHRI SWARAN SINGH : This is a sugges-
tion for action which I am not prepared to

answer in response to a Call Attention
Notice.

=it gaT W gR : @o o AT
AT 341 Ag) wrAT Ay ? afex
1 freerd S ? o7 oF gETA T SE
T 3 | ¥ oo fasdere it ? e
o oo ¥ wETTd wud av e X
Fraar ?

SHRIMATI TARKESHWARI SINHA :
Sir, the hon. Minister himself has said in his
reply that in the reports it has been mentioned
that there was a rivalry between two persons
of high position in churches and that is why
this kind of centroversy arose. But, at the
same time, the hon. Minister has himself said
that when the question was raised two years
back, an inquiry was conducted and nothing
was found out.

I would like to know from the hon. Minis-
ter whether, at that time, he was satisfied
about this international exchange of missio-
nary personnel that was taking place in a
normal course for the purpose of teaching or
educational purpose or nursing purpose, com-
ing here from abroad or going aproad from
here. If the hon. Minister was satisfied, why
did he not clarify this position when he assured
the House that the information was being
collected ?

Then, the hon. Minister, unfortunately,
wants to take advantage and wants to do pro-
paganda only on the basisof communalism.
The whole question was not asked on the basis
of communalism. All this has been reported
in a paper coming)’from abroad. If the hon,
Minister does not know, let me inform him
thattwo years back, when he said that the
information was being collected—I do not
know what kind of [Information Department
you have—a paper_from America, in Kansas,
published all these reports and, later on.
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those reports appeared in one of the Christian
magazines coming out from Tamil Nadu. The
Government of India did not know about it.
As usual, the Government of India does not
know anything. The left hand dose not know
what the right hand is doing. This informa-
tion was coming out in our papers, in the
magazines published by the Christian missiona-
ries and Christian institutions. This is most
unfortunate that the hon. Minister has intro-
duced in this matter the question of majority
and minority......

SOME HON. MEMBERS : Shame, shame!

SHRIMATI TARKESHWARI SINHA :1
would like to tell the hon. Minister that the
Vatican sitting thousand of miles from here
is much more concerned about those girls in
the Christian institutions than this wretched
Government of India. It does not know anything.
They call for information from abroad. No-
thing is known to the Government of India.
Let us accept this fact that there isa lot of
concern to the Vatican and to the Christian
missionaries. All this information has been
given in the Sunday Times by one of the Chris-
tian missionaries. Their concern is more
about this matter than that of the Govern-
ment of India who are sleeping over it and
doing mothing about it till the whole world
knows &bout it.

SHRI N. SREEKANTAN NAIR : What
is the question that you want to ask?
(Interruption)

SHRIMATI TARKESWARI SINHA : Let
the hon. Member allow meto complete my
question and he will know what [ am asking
about. 1am first charging the Government
of India who are responsible for inaction on
the reports appearing about our girls. [ have
myself said that if it is @ normal exchange of
personnel for the purpose of teaching or educa-
tional purpose or nursing purpose that is taking
place, we cannot have any objection. We
should not have any objection. But the only
question that has to be demarcated is this—
though the hon. Minister is not prepared to
reply. He is only giving a communal twist.

‘What inquiry has the Government of India
to conduct ? 1 want to know whether therte
have been any minor girls who have been taken
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out and whether they have been taken out by
their own choice. I am glad that the Vatican
has taken the step of suspending this recruit-
ment. [ would like to as the Government
of India whether in the past when this thing
came in their knowledge as they say it came
to their knowledge, they approached the
Vatican and suggested to them what should
be done about it. Did they approach the
Ch istian missionaries and Churches and tell
them what exactly has happened ? May 1
know whether the Churches at all gave this
information or whether they denied the infor-
mation to the Government of India ? I
think the Govarament of India did not bother.
After answering this question, they slept
over this question thinking that it js nothing
of importance. Now all the chargés are be-
ing made about minor girls going and about
their nervous breakdown. I know this is an
unfortunate controversy which has not brought
good name toour country. All this emba-
rrassment that has been caused to this country
and the humiliation that has been caused to
this country is because of the negligence and
because of lack of knowledge of the Govern-
ment of India, We would like to know now
as to that you are going to do about this
matter. What kind of inquiry? You said
very vaguely that an inquiry will be conduc-
ted. What kind of inquiry you will conduct
and what co-operation you seek ? 1 would
also request the Churches in India and the
Vatican to co-operate Wwith that inquiry. But
what kind of inquiry you are going to con-
duct? Are you going to send a fact-finding
mission ? Are You going to get in touch with
the churches here? Please give us atime
limit because, as Mr. Jagannath Rao said, a
question was asked and the answer was that
the matier is under investigation. Are you
going to tell this country asto what exactly
is the position so that this kind of misunder-
standing of which Mr. Dwivedy made a men-
tion may not be created ? Please, for God's
sake—I would request the hon. Minister:
don't destroy this country on every issue on
the basis of communalism. Iwould charge
you and your Government of dividing this
country on the basis of minority and majority.
It is an insult to the dignity of this country.
You are playing a game. You have reduced
the whole country to the problem of majority
and minority. Hindus and Muslims and Chris-
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lla.ms as a pawn in your political game and we
will not allow it.

SHRISWARAN SINGH : I am really sorry
the hon. Lady Member got so much excited...

SHRIMATI TARKESHWART SINHA :1
am not excited.

SHRI SWARAN SINGH : [ would like to
assur ¢ Shrimati Tarkeshwari ji that [ have the
greatest regard for her. I am really sorry
that knowing Shrimati Tarkeshwariji fora
long time... (Interruption)

SHRI RANJEET SINGH (Khalilabad) :
charge him with partiality.

MR. SPEAKER : You are charging every-
body to-day unnecessarily. Please don't do
it. You must have some sense of proportion.

SHRI VASUDEVAN NAIR : What is this
Sir? Irresponsible allegations he is making
against the Chair.

SHRI RANJEET SINGH : He has apain
and again stood up and he has slurred the
honour of this country and you have never
asked him.

MR. SPEAKER : You are the only man
who js worried about jt.

SHRI RANJEET SINGH : I am one of
them.

SHRT BAL RAJ MADHOK : We are very
much conscious of the dignity of the Chair.
I want to make a submission. The hon.
Minister deliberately introduced communal
politics in this matter and you should have
pulled him up. No question of communalism
is involved,

SHRI KANWAR LAL GUPTA : His
statement is politically motivated.

ST WG : ITT T 4 FT A
FamsaR A AR GALTFN F AW
saddawm fi AR N SR
garfes % 8, Yedat §, g dem
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fT vy et 1 o S A FY, WA
& e &1 fox few Atz & grew T

SHRI SWARAN SINGH : I do not want
to say anything more on that score. But I
would like to assure the sfember of the
Congress (Opposition) that I never clubbed
their Party with the Jana Sangh in communal
Politics. (Interruption)

SHRI BAL RAJ MADHOK : He is be-
having in a most irresponsible way. Heis
unfit to be a Minister. ([Interruption)

DR. RAM SUBHAG SINGH (Ruxar):
You were an Akali. (Interruption)

SHRI BAL RAJ MADHOK : Let his
Deputy reply. He is unfit to reply to this,
He is behaving in a most irresponsible way.

=it AT AT YR TAHT T AT
afed, &1 %1 grow & frwt 3w wfgd
FAAAE QRAES T @ E ¢ wd AT
wfed, e R E...

MR. SPEAKER : When all of you are
speaking, [ am not able to listen to anybody.
st WA TF AW : AR T@AT,
ifadi A gavw #¥ I afed, s A
Tarr [g | swaw ¥ S 3w aga
THA AT ]

DR. RAM SUBHAG SINGH : What is
the good of his reply 7 He has not got him-
self gqualified to be a secular person from the
very beginning. He was an Akali... (Inlerruption)

st ¥AT W9 TH:FE aF AW
fafreedl #1 g =@t £3, gt g afew
gl W RN | AT F AT AT T FA
¥ A ft ag FegA S AR §, Afa-
fwm difer arfgr FWE L 7 AW
Y ool dad § wi A ot 0

SHRI SWARAN SINGH : If you don't
want to hear my reply . (Interruption)
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SHRI BAL RAJ MADHOK : We want
reply; but we don’t want your politics. You
are indulging in very dirty type of politics.
You should be ashamed of it.

st nfn quw (@ren) : o &
¥ §

ot AW @ (W) @ amTT W
AN A T 12 quwar § @ amw A
41 7@ gt ? g faforw adi s
T &, Ay Am fefom B
®E..

=it vy fag : a9 gt Avgar W
gy afed, g8 #ar g &, 9 WM
mion

To T AN fag : Fa19 MG @
FaE &, 781 Avar &) a1 ' S ava...

SHRI1J. B. KRIPALANI (Guna) : May I
be permitted to say a word 7 (Interruption)

MR. SPEAKER : Is it on a point. of or-
der, Acharya ji ?

SHRI J. B. KRIPALANL : The question
is whether girls of 17 and 18 years can be
taken away to different countries to become
nuns there. If they have got to be nuns let
them be made nuns here first, [ say, even a
girl of 20 cannot decide. (Interruption) Iam
on a different question from these friends.
The question is, can we allow our girls to
become npuns like that (Inferruption) being
taken away to some foreign country and there
made nuns ? If they have got to be made nuns,
let them be made nuns here. (Inferruption)

SHRI SWARAN SINGH rose—

MR. SPEAKER : Let the answer be con-
crete and precise.

SHRI SWARAN SINGH : | trust the
questions will also be concrete and precise.

SHRI HEM BARUA (Mangaldai) : [ sub-
mit that this mutual recrimination in the
House has become nauseating for us...
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SHRI SWARAN SINGH : It is very nau-
seating for me.

SHRI HEM BARUA : Therefore, 1would
request the hon. Minister not to give any
provocation, so that there might be no rec-
rimination in the House.

SHRI SWARAN SINGH : [ npever give
provocation, but if others attack me, | have
to defend myself.

SHRI MANUBHAI PATEL : Let him not
laugh over it.

SHRI SWARAN SINGH : Two questions
had been asked on earlier occasions. One
was on the 4th August, 1969, and a complete
reply was given. Another question had been
asked in reply to which it was said that the
information was being collected. That infor-
mation was given and supplied to the House
in fulfilment of the assurance and a copy
giving the full information on all those points
was given. So, it is wrong to suggest that
Government had not collected the informa-
tion,

SHRI KANWAR LAL GUPTA : What is
that information ?

SHRI SWARAN SINGH : This was
unstarred question No. 3296 dated 9th August
1968 by Shri Baburao Patel. Information was
in given fulfilment of the assurance.

SOME HON. MEMBERS : What is that
information 7

SHRIMATI TARKESHWARI SINHA :
What is'the machinery ? He has not replied
to that. We would like to know what the
machinery of inquiry is, whether it is going
to be the CBI1 or any other agency. What is
the machinery that he is going to use for the
inquiry and will "that machinery get in touch
with the, vVatican and other churches in India
Lo inquire into that, because in the past they
had not done it ? Would they do it now ?

SHRI SWARAN SINGH : It is a very
good suggestion, and | shall examine it. [t
is a good suggestion.

Europe (C. A.)

ot wer fag (VEaw) : aweinn
e wgiew, AT A9 ¥ N S
TAGH @ @ IO g e W A
& AT AL w T Age A AW GA R |
g o forg s g, fem s @,
fart wER @ W gfeew weR fl—a
gt Jfzat ot agd ¥ Haw A

# @ o # arfow 78 &) Rgmma d S
A g—3a% A @t gy frars, et
o - I @ arfowr A AR
frw ag ¥ fergmm A am fem
ama, fggam § $fF aga AW
g ¥ fead forf 2, 7 A femz
e &7 F1 qifeit & AT avow § |gwEr
AT—Fg! T A ar A g ?

RO AW #ag g wgm —faw
WY gg Wiw e, = fom wwEAR A
orfl , 9% AW TwEgw § A {wE W
WA Y, G H BN §—ITH Flaer
L I OFEEF AH WA
P om, AR @A s aagar I I
® g¥0 3, AT AR & 137 wmaTa ¥
faars fgia gt dw &1 AW FA
# fifwer 7 2, fewinfes S @ o
¥ gey e fom oy AR o 29 6
ferafes Fa 9 I9@ AT FATRT 347
faway o7 g &, ag ot §T |

el @ —amg ag W A A1
wEY ¥ e ey A Faiford w;
A9F F AL A AG L, W AT Al
w21 I W W g ¥ gl
aga afedl A1 GrAEE AT At A A
AT @R WH I WG A A E,
% a7y ¥ ¥ 0 gE AN A AW
ferers weat §, qg A1 g, g,
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[ <oreiz fag]

Fwire, ar fegmara & S &1 A
2 & A wgr o e Tl et
areEt aar ava, e N go gw w@t
qT A ¥ IqFT ST AR ot vy,
Tafen gl Sre-ame w3 aa s gl

aTEq A & qg QAT SEAT §—
W ¥ fas fearal & & ara 46 8, sve
Wil WY v AT @, e fgrgeaw &1 0w
W oo & e 3@ sw oW Q@
TRTE Fren A W W fdme &,
i faw &, M= gl I o
g, o ¥ famms QT 3 dw dows
faway o7, T frere frar stra e
I G & AT

aradr gae ag g—amt & fag
T 7 H—ag 0F @ g a1 ey
qe@ &), @ W @ % fag e e &%
arfs amer ¥ feew w1 e fgmgema
& faeme 7 @), @ e A wE wRr-
faat gard g & fawrs, g d AW
% faers, gk wredl & faame 7 @
I FF ) AT AR A1 et @
feefed # &% ? 0 M€ i Fav o
war ?

arfa< # & ag Fgar g § 5 w0y
ZaaE! g1 ar gEd g 9 A g, g At
P W g A AT §, TER WA
N wE@ Ag @ gw A FNw
gorE ? fegeam ¥ i w9gT gad Ao
g g, gmanT a8 Far A @
o § A amegw ¥ guwat Eaag
Few E &1 & g £ e 7 o A
4 § I OF oF F1 Ay fafwe
argw 3 arfE T3 A T TW A FaEr
g &% FT g W TEAn T E |

SHRI SWARAN SINGH : I fully respect
his sentiments. All these factors will be
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Faken into consideration in holding an inquiry
in a complete manner, and action, both puni-
tive and preventive, will be taken.

SHRI SEZHIYAN (Kumbakonam) : This
is a very serious matter requiring a full and
impartial inquiry. Whichever may be the
institution involved, whatever may be the
purpose, whether it be social, religious or any
other, if itis proved thut girls are being sold
for pecuniary consideration, itis a disgrace
10 humanity, to India and to the world at
large. Much was made about the poverty of
Kerala and the illiteracy of the girls there.
Kerala is, of course, poor. But people in
Kerala want to overcome poverty by honest
work. Nobody can deny that. 1 can also
say that literacy rate in Kerala is the highest
in India. As far women it is the most literate
pari of the country. The parents there arc
very literate ., Poverty is a curse for the entire
nation, it has been a conspiracy of the entire
nation to keep some States in a backward con-
dition. Therefore, we should not go into that
in this way and raise such vital issues affect-
ing the dignity and hurting the sentiments of a
minority on the basis of some newspaper re-
port. [ think we should proceed with caution
and circumspection in this matter. Sometimes
we sée in newspapers reports that some saffr-
on-robed sadhus have kidnapped some child-
ren and sold them somewhere else. On that
score, we cannot condemn all sadhus and say
that all of them are bad. We cannot say that
the Sadhu Samaj, with due respect to Shri
Nanda is an organisation spreading the cult
of kidnappiog; not here, we cannot say that
the entire Hindu community is induleing in
the art of child-lifting. Therefore, we should
take newspaper reports about such things
with a pinch of salt. At the same time, | do
not want to ignore them. Let us have a
comprehensive, full and impartial inquiry.
Let us know the facts. Let us in the mean-
while refrain from making blanket accusa-
tions against anyone or body.

Much was made about the anti-national
activities of these missionaries. It may be
that ope or two might have (one that. But
on that ground, let us not make a sweeping
accesation on an entire institution or com-
munity. Now the cry of ‘Indiamisation’ has
been raised. | would ask my hon. friend,
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Shri Gupta, not to indulge in this. It does
pot behave us. 1can say here that in many
parts of the country, missionaries have done
some good work in the fields of education, in
setting up public health institutions, espe-
cially in the matter of setting up and runn-
ing leprasaria when caste Hindus refused to
come anywhere near these leprosy patients,
the missioparies came and gave them full
treatment and saved many of them. These
things have happened.

Therefore, because of some newspaper
reports, let us not carry things too far and
say that the entire community, the entire
institution of missionaries should be con-
demned. It is not good.

Iam not at the present saying that the
report is true or false. Let us get the facts.
Meanwhile, let us be caotious in our app-
roach, Until we getat the facts, we should
not make any accusation. When the facts,
have been revealed, whomsoever is responsi-
ble for this, whether he isin Kerala orin
Calcutta or anywhere else, let the law take its
its course. On that, there can be no two
opinivas.

1 would ask the Minister whether the in-
gniry proposed will be instituted at the
earliest, and finished within a certain time
limit, because so much accusation was made
here. The hon. lady Member also said that
in 1968 the left hand did not know what the
right hand did. And she was one of the right
or the ieft hands at that time. I would like
the enquiry to be wvery effective; to be con-
ducted at the earliest opportunity. The
results should be made available to the coun-
try and the House at the earliest. I want the
Minister to assure us about it. [ also want
that it should mot be a mere governmental
eoquiry. I want itto be an enquiry of an
impartial, judicial character. Then omly it
will create confidence in the House and the
country. I would like to know whether he
will consider this,

SHRI SWARAN SINGH : I am grateful
to the hon. Member for makiog such valuable
and comstructive suggestions. The enquiry
will be quite comprehensive both here and
abroad.

Europe (C. A.)
AN HON. MEMBER : By whom ?

. SHRI SWARAN SINGH : By the enquir-
ing agencies,

AN HONIMEMBER : Judicial.

SHRI SWARAN SINGH : The judiciary
can only assess any evidence that is collected.
If any evidence is collected, then’only it is
useful. Hon. Members will appreciate that
normal agencies of investigation™will T have
to do this work. Whether at!the local or
Central level we will employ all possible
resources of the investigation and will iry lo
arrive at the truth both here and abroad,
And it is{our iniention to finlsh it as
expeditiously as possible because we are
equally worried about this thing. It sullies
the name of the countryfand we are anxious
to go into it deeply."§ We will take action on
all possible fronts and see that if such a thing
comes to light, it is put down with a strong
band.

SHRIS. S. KOTHARI (Mandsaur) : Why
don’t you say categorically CBI ?

SHRI SWARAN SINGH : CBI is not ex-
cluded.

SHRI S§. M. BANERJEE (Kanpur): At
the very outset, before putting my question,
I must say that;fevery Indian Christian is a
child of the soil, of this country, and is-as
Indian as anybody in this "parliament. So, let
us not impute motives. There are bad Hindus,
bad Muslims and bad Christians. Sometimes
even bad Hindus are wrongly elected.

AN HON. MEMBER : You are one of
them ?

SHRIS. M. BANERJEE : There is no-
thing very new in the report of the Sunday
Times, Two months back similar reports
appeared in &8 Madras paper called Now Leader
which represnts the Catholic Church. The
revelations in the paper were made by a priest
himself. Similarly I understand that certain
reports appeared in the Kerla newspaper
Dipika which js also run by Catholic priests.

1In this case I do not believe that the People
of Kerala the fathers and mothers of these
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girls; our daughters, with their political cons-
ciousness can sell their daughters for money.
There may be one or two who can sell their
daughters and sell the country alsoto some
other country.

In the newspaper it has come out that the
Archbishop of Delhi, Mr. Angelo Fernandes,
met Mrs. Gandhi on Tuesday and informed
her about the steps being taken to ensure the
welfare of Indian girls who have gone abroad
for religious training or service. I would like
to know what assurance was given to Mrs.
Gandhi, the Prime Minister of the country,
by the Archbishop about the safety of these
girls who have gone abroad.

They are in many countries. For instance;
they are in Britain, France, SwitZerland,
Spain, USA and Italy. Even the National
Secular Society, a free-thinking humanist or-
ganisation in London, has asked the British
Home Secretary to order an enquiry into the
allegations that some British Convents had
bought Indian girls. The society has said
that officials from India or any other country
involved should be given facilities to inter-
view their nationals in British Convents. as
this would allow them to find out whether
the nuns came in by false inducements and
are being held against their will. -

That is very necessary, whether by the
CH or any other agency. The gquestion is
this. W these girls have gone there out of
religious fervour and out of their religious
sentiments, and have gone voluntarily, that
is a different matter. But we have to see if
there are certain agencies, which make recruit-
ment like this. Some agencies are being
accused of making money, andso this isa
matter which is very serious, Have the Go-
vernment enquired to get these malpractices
removed ? From the statement it appears
that they did make some enquiries but they
could not cometo any conclusion. In the
statement it has been said that “inquiries were
again made but nothing specific came to
notice.” 1 would like to know whether the
Government has drawn the attention of the
top catholic church hierarchy to the situation ?
What steps are proposed to be taken to assure
the country that our nationals are properly
treated if their services are found to be una-
voidable by those in Europe ?
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Whatever be the country to which they had
gone-whether Switzerland, Great Britain, West
Germany or any other countty—our agancies
are there, and our ambassadors are there, and
our diplomats are there. They can possibly
take up the issue with the highest church hier-
archy in ‘the country concerned and with the
f\ml:bistjops and tell them definitely that there
1s a sentiment inside our country and if these
girls have gone there, they should be treated
well. If they are kept as domestic servants
§md so on, that should be enquired into and
mvestigated into properly. I would request
the Government to make such enquiries, and
_and the enquiry report should be laid on the
Table of the House. There should be an
enquiry both by the Government and those
agences. This matter will have to be taken up
with the Archbishop, and I would like to know
what assuranCe were given by the Archbishop
who is Teported to have recently met the
Prime Minister of the country, Shrimati
Indira Gandhi.

SHRI SWARAN SINGH : I might inform
the hon, Hounse that Pro-Nuneio His Excell-
ency ihe  Most Reverend Magr Marie—Joseph
Lemicux was called to the Foreign Office also,
and we explained the whole position to
him. He said that a great deal of importance
is bestowed inselecting the girls and their
training is also supervised. He also mentioned
that the Holy Sea was now seized of the matter
and had ordered a full enquiry, the intention
being that if there was anything which was not,
being done in the right way, it should be
immediately corrected. We ourselves are
holding enquiries. It is not only the
police enquiry, but we are in touch with the
church; Iam sure that they will also fully
co-operate in this enquiry; If anything comes
out of thc enquiry, I can say that the church
leaders also will be wiih us in suppressing any
malpractices. There is no difference of opinion
on that score, and 1 would appeal to the hon.
House that now that the matter is being
enquired into by the Government agency beth
inside the country and also abroad, because
the church is also seized of the matier, we
should permit that the enquiry should be . held
in the proper atmosphere, and Ican assure
the House that we will go deeply into the
matter.
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SHRI S. S, KOTHARI : Those girls who

have gone there should be repatriated. Will

the Minister see to it that they are repatria-
ted ? (Interruption)

SHRI SWARAN SINGH : Those girls who
are ready to come back will be given full faci-
lities to return.

SHRI S. S, KOTHARI : We want them to
come back.

MR. SPEAKER : Now, the half-an-hour
discussion is there. Should we postpone it ?

SHRI SURENDRANATH DWIVEDY :
We can have it tomorrow, because this sub-
ject has intervened today.

MR. SPEAKER : 1 am told it can come
up only on Mobnday, because we have already
another debate for tomorrow.

SHRI SURENDRANATH DWILVEDY :
We have three days for half-hour discussion.
1 do not want to bar the other things which
have already been balloted. Since we could
not take up the half-hour discussion today,
because of this intervention, we can as well
take it up tomorrow.

fHRI HEM BARUA : That
submission. ([nterruption)

is also my

SHRI HEM BARUA ‘It is in my name
and I have been kicked like a football all
these days. It has been posiponed from one
day to another and then to another and so
on. | do not have any objection to its post-
ponement provided you give an assurance
that it will be taken up tomorrow.

MR. SPEAKER : There is another debate
tomorrow. Are you prepared to continue
today ?
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SHRI SURENDRANATH DWIVEDY :
Tomorrow you can take up this discussion
at 4.30 for half an hour.

MR. SPEAKER : 1 will look into it and
try to accommodate it. But [ do not commit
myself because | have to see the whole pro-
gramme for lomorrow. Are you prepared to
continue today ?

SHRI HEM BARUA : Yes, Sir. Naxalite
activities are mounting np in this country.
They are spreading all over the country from
West Bengal.

Mr SPEAKER : | am Sorry, Mr Dwivedy.
There is no other alternative. We are having
the same attendance as we have for half-hour
discussions.

SHR1 SURENDRANATH DWIVEDY :
I was only pleading that the House is tired.
Will it not be better for us to have this half-
bour discussion tomorrow from the official
time ? It was to come up today at 530 bui
because some other discussion was continuing,
this could not be taken up. Can it mot be
taken up from 430 to 5 tomorrow ?

MR SPEAKER : I have already said that
1 will have to look into the programme for
tomorrow because there are other matters
also which are pending. Either you should
agree that that I may look into It or you have
it just now.

SHRI BAL RAJ MADHOK :We leave it
to you.

18.09 hrs.
The Lok Sabha then adjourned till Eleven of the

Clock on Thursday, August 27, 1970/ Bhadra 5,
1892 (Saka).



